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The Mln1ster of RaIlWays 1U14 
TraDspen (Shri L. B. Sb~): (a) 
Yes. Arrangements are be~g m~de 
to convert 15 parcel vehicles mto ~h~rd 
class passenger coaches provIding 
therein electric lights; temporary 
benches and ventilation. This conver-
sion is expected to be completed in 12 
months. In addition 113 covered 
goods wagons are being provided with 
permanent seats and improved light-
ing for carrying pilgrims. 

(b) The gross income of the Barsi 
Light Railway in 1950-51 was Rs. 
46.91.237 and the gross. expenditure 
was Rs. 42,44,482. 

(c) Special trains are run. Covered 
goods wagons tltted with temporary 
henches. electric lights and ventilation 
are utilised for pilgrims during princi-
pal Fairs as and. when found neces-
sary in addition to coaching stock. 

DELHI STATE ASSEMBLY'S RESOLUTION 
re POWERS RESERVED BY CENTRAL 

GoVERNMENT 

·2352. 8hrl K. Suhrahmanyam: Will 
the Minister of Home Affairs be pleased 
to state: 

(a) whether Government's atten-
tions has been drawn to the non-
official Resolution passed by the Delhi 
State Assembly to the effect that the 
~owers reserved by the Union Gov-
ernment should be ceded back to the 
State Government; and 

. (b) if so, what action isprollosed 
on the saine? 

~ JWmlster .of Home Afralrs'-nd 
SateS (Br·ibtl\l):· (!!) and.l~)· 9ov. 
ernment have seen pt.es~ repritts; but 

have not received any oftlcial intima-
tion on the subject. 

ARUPPUItOTTAI TOWN (TELEPHONE 
CONNECTIONS) 

·Z353. SIIrl M. D. 8,aJps,m1: Will 
the Minister of Comlil1uuca.1ioDs De 
pleased to state: 

(a) whether Government are aware 
that proposals are pendin& for over 
two years in regard to the provision 
of Telephone connections in the bousell 
in Aruppukottai Town; and 

(b) if so, when the proposals ara 
likely to be given effect to? 

The Depnty Minister of Communi-
catiens (Shri Ba.I Bahaclur): (a) The 
Ilroposals have been under the consi-
deration of the Department for the 
last 6 months. 

(b) During 1953-54 if the project 
ftnaJly proves to be remunerative. 

VIRDRUNAGAR-ARUPPUKOTTAI RAILWAY 
LINK 

.2354. Shrl M. D. RamasamJ: VVill 
the Minister of RaIlWays be pleased 
to state whether there is any proposal 
fO<' extending the Railway line from 
Virdhunagar to Aruppukottai on the 
Southern Railways? 

The Minister of Railways and 
Transport (Shri L. B. Shastri): The 
reply is in the negative. 

CINEMATOGRAPH FIL."IS 

·2355. Shrl M. L. Agrawal: Will the 
Minister of Railways be pleased to 
state what precautions have heen 
taken or are under contemplation to 
prevent a recurrence of mishaps as 
the one that happened on the 11th 
May, 1951 at Bilaspur Railway Station 
Platform when nine persons were 
burnt to death and five injured 
seriously by cinematograph film sud_ 
denly catching fire in a compartment? 

The Minister of Railways and 
TransiiOri (SIIrl L. B. Shastri): The 
following steps have been taken:-

(I) A Press Note was is.sued by 
the Minist<ry of Railways 
drawing attention of the 
public to sections 59 and 107 
of the Indian Railways Act, 
1890, prohibiting the carriage 
of expiosi ves and other 
danl§erous goods by passen-
gers in their compartments. 

(ii) Railways have been asked to 
notify this prohibition in their 
Tlme Tables, wlUch they are 
doirl!. 




